
 

 

GOVERNMENT OF INDIA 

MINISTRY OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES 

DEPARTMENT OF HEAVY INDUSTRY 

 

 LOK SABHA  

 UNSTARRED QUESTION NO.2422 

TO BE ANSWERED ON 02.01.2018 

 

  

Closure of PSUs and Cement Factories 

 

2422. SHRI B.V. NAIK: 

 

 Will the Minister of HEAVY INDUSTRIES AND PUBLIC ENTERPRISES be pleased 

to state: 

  

  

(a) the total number of cement factories under the administrative control of the Government; 

(b) the number of such factories which are functional and declared as ‘sick’; 

(c) the details of private industries in the field of cement production and the production capacity 

of such factories; and 

(d) the reasons for closure of Public Sector Undertakings and several cement factories? 

 

 

 

ANSWER 

 

 MINISTER  OF  STATE IN THE MINISTRY OF  HEAVY INDUSTRIES AND 

PUBLIC ENTERPRISES (SHRI  BABUL SUPRIYO) 

 

 

(a): Cement Corporation of India Ltd. (CCI), a 100% Government of India company, is under the 

administrative control of Government. 

 

(b): CCI as a company was declared sick in 1996.  Three units of CCI are functional. 

 

(c): As per the information provided by Deptt. of Industrial Policy & Promotion, detailed list  of 

private cement industries, in the field of cement production is enclosed herewith.  The data in 

respect of their production capacity is not being maintained.   

 

(d): CCI, as a company, has not been closed and has been making profits since 2006 onwards.   
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